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FTAT. 3527(31).— Frald ALHIL, TEF TSR Afaf=aa 9quse (234 & ¥¢) (o 209 e+
THET Sh SATTHAT FgT AT 8) =l &I 3F il IT-ITT () FTT & RN T TART FId g, T THTETH
B ST & T 3 gy T & M7 forer § TP TSR vy 3 i TP TEWTE K¥ 3 MRAT e |
TaaTEl Mia (Rt gars AgT SRM)F FgATT-MONa-ged eIy (F6)-Faaes HrAtad qrh-
FTATHTE & FTEe-TaaaTs I-CorTg @€ U< fRSTea fhift.o.000 & T (4.0 ¢ (TSI TSHTT W43 &
HISEET AT 3R/00 & TET TSATE K¥ 3 HISET RHT ¢/¥ o0 o T F @ F1 AT, STe, Jawe+ =T
ST o o YT o o1 9 gy srafea & S w@fem aoia = et § o s &, v af
ST T o SO ST 0 AT Tl g |

Fre AT =fr, ST G ° Baag g, I Afa=aw &1 eamer 337 it 354 (2) F T @i 3
& forw URY s 3 ST 9 TS0 H =9 ATIGEAT F TR f A F Thie & Fae et s
TEHE T FAAT |
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T Tedh ST HeTH TTTerahT<y, TAT SR ATeapT, QAT F7 forfed &7 7 B S i
I IEF ATLTT ATARTAT T STTUIT 3T Feqq TTIARTL, ATAIRaT bl AT &9 7 AT Fohet fafer sraamft
FTT A ST T ST 3T S UHT SerdT it GHaTS F TETG AT UHT {7 ST F2F F T4, (< A0S 2,
ST er I saeds q9=, 9T ST AT Al ST 1 SATATT T FAAT AT SATATT HL G |

3 arferfaer it ey 397 i ST-emeT () % et T wrtersTy g Rt At v off straer sifaw

g |

TH ATARAAT & A AT ATAT SITH o LT 3T 7T AL qEAH AT F I 1A H T

2 oY 39e RRaas =it g Adreror foha ST aaar 2 |

ALIAT

HETTY 57 o AT orer WIS TSTHRT WY 3 ST TR TS {3 3 g - a- e

HEATAT (FIST)-FcA el FIATAT AH-ATATHIE & TETee-Tadare -Xoig @< 9¥ fBored ot o000 o
Rt QU 0 ¢ (TTEE TSR Y 3 F HISET R HT 3/030 & THT TTHNT W¥'3 HISET [.HT £/¥o o

T o7Sie i ST ATt §3aT T d sToar §=r afed i 1 gierm fHawor.

TS T ATH: HETAY TSt =1 T MfAT
Fw || advder | qR TR ||qE A || e | s w aew
e (T ) CEERA)
1 2 3 4 5 6
ATAH T AT AT
T T ATH: AT ga
1 124/1 fasft EETE] 0.03 (777
2 143/1/1 IGELl qFT 0.0645 (27 ) 0.0645
3 143/2/1 st SR 0.1043 (ZF7) 0.1043
4 143/3/1 BEL EEIE] 0.08 (777
5 144/1 fasft EETE] 0.04 (7277
6 158/1 st SR 0.0016 (ZF7) 0.0016
7 160/1/1 BEL EEIE] 0.03 (777
161/2/1,
8 161/2/1/A, it T 0.04 (ZF2a7)
162/2/1
9 237/1/A/1 GEl EETE) 0.02 (%247 )




[T &% 3(ii)]

HILT T TSIA . AHTYTL

238/1/B, 238/1K,
238/2/K, 238/2A,
238/3, 238/3/A,
238/3/B, 238/4/K,
238/4/KH,
10 238/4A. 238/5, EEaL) 0.191 (FAT) 0.191
238/6/A/1,
238/6/A/2,
238/6/B, 2387,
238/8, 238/9
11 241/1/241/2 EEni 0.03 (F%Fa7) 0.03
12 241/7 EEat) 0.14 (FA7T) 0.14
13 242/1/K e 0.16 (FFT) 0.16
290/1, 290/1A,
14 200/2/291/4/5/A EEat) 0.0144 (F97) 0.0144
15 290/3/4 e 0.01 (FF7T) 0.01
16 291/3/K e 0.025 (F%a7 ) 0.025
17 292/1 AT 0.03 (F%aT) 0.03
295/1/1/A,
295/1/A, 295/1E,
18 295/1U, 295/1K, EEat) 0.0439 (FAT) 0.0439
295/1F, 295/1B,
295/2/1
19 296/1A/1 EENi 0.01 (FF7T) 0.01
Total 1.0647

[®1. . RO/MUM/NH(0)/2022-23/07/3A2]

ag FHE™, AT
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st July, 2026

S.0. 3527(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for Gondia City to
Rawanwadi Village (Birsi Airport Junction) from design km 0.000 to km 15.781 (existing km 39/720 of NH-753
to existing Km 8/400 of NH 543) on section from Kohmara- Goregaon- Police Headquarter (Karanja) - Collector
Office Square - Balaghat T Point- Rawanwadi- Rajegaon maintenance, management and operation of NH-753
and NH-543 in District of Gondia in the state of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1)
of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer, Gondia in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure falling NH-753 and NH-543 within the stretch of
the land from Gondia City to Rawanwadi Village (Birsi Airport Junction) from design km 0.000 to km 15.781
(existing km 39/720 of NH-753 to existing Km 8/400 of NH 543) on section from Kohmara- Goregaon- Police

Headquarter (Karanja) - Collector Office Square - Balaghat T Point- Rawanwadi- Rajegaon in the district of Gondia in

the state of Maharashtra.

State: MAHARASHTRA ||District: GONDIA |
SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)
L1 | 2 L3 [ 5 I 6 |
[Taluk: Gondia |
|Village: Gondia Kh. |
1 124/1 Private Non 0.03 (Hectare ) 0.03
Agriculture
. Non
2 143/1/1 Private . 0.0645 (Hectare ) 0.0645
Agriculture
. Non
3 143/2/1 Private . 0.1043 (Hectare ) 0.1043
Agriculture
4 143/3/1 Private Non 0.08 (Hectare ) 0.08
Agriculture
5 144/1 Private Non 0.04 (Hectare ) 0.04
Agriculture
6 158/1 Private Non 0.0016 (Hectare ) 0.0016
Agriculture
7 160/1/1 Private Non 0.03 (Hectare ) 0.03
Agriculture
161/2/1, 161/2/1/A, . Non
8 162/2/1 Private Agriculture 0.04 (Hectare ) 0.04
9 237/1/A/1 Private Non 0.02 (Hectare ) 0.02
Agriculture




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 5

238/1/B, 238/1K,
238/2/K, 238/2A,
238/3, 238/3/A,
238/3/B, 238/4/K, . Non
10 238/4/KH, 238/4A, Private Agriculture 0.191 (Hectare ) 0.191
238/5, 238/6/A/1,
238/6/A/2,238/6/B,
238/7,238/8, 238/9
. Non
11 241/1/241/2 Private . 0.03 (Hectare ) 0.03
Agriculture
12 241/7 Private Non 0.14 (Hectare ) 0.14
Agriculture
13 242/1/K Private Non 0.16 (Hectare ) 0.16
Agriculture
290/1, 290/1A, . Non
14 290/2/291/4/5/A Private Agriculture 0.0144 (Hectare ) 0.0144
15 290/3/4 Private Non 0.01 (Hectare ) 0.01
Agriculture
. Non
16 291/3/K Private . 0.025 (Hectare ) 0.025
Agriculture
17 292/1 Private Non 0.03 (Hectare ) 0.03
Agriculture
295/1/1/A, 295/1/A,
295/1E, 295/1U, . Non
18 205/1K., 295/1F, Private Agriculture 0.0439 (Hectare ) 0.0439
295/1B, 295/2/1
19 296/1A/1 Private Non 0.01 (Hectare ) 0.01
Agriculture
Total|| 1.0647]

[F. No. RO/MUM/NH(0)/2022-23/07/3A2]
SHAIKH AMINKHAN, Director
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